
(d) It is within the purview of tbl: State .. 
. Aariculturat Universities/State Governments 
c:oncomed to start ditT crent courses as per 
tho manpower need and resources available 
In the State. 

Coo.truetlon of CommuDity Halls In 
Jaoakpuri 

8031. SaRI NATAVAR SINGH 
SOLANKl: Will tbe Minister of URBAN 
DBVELOPMBNT be pleased to state : 

<a> wbether the work OD construction of 
community balls bas started in each block of 
Janakpuri, New Delhi; 

(b) if so,the progress made in this regard 
80 far; and 

(c) the time by which these community 
halls are likely to be completed and start 
fUDctioning 1 

THE MINISTER. OF ST ATE IN THE 
MINISTRY OF URBAN DEVBLOPMENT 
(SHill DALBIR SINGH): (a) to (c). Sites 
bave bccn allotted for the purpose in blocks 
A and C of Janakpuri. In both the cases, 
the possession of land could Dot be handed 
over by tbe DDA due to non receipt of pay-
ment of the cost of land. Suitable provision 
for tbe community balls win be made in tbe 
layout plans of tbe other blocks. Accordmg 
to the poliCY of the DDA, the cost of cons-
truction of community halls will have to be 
borne by the allottees. Tbe Welfare Associa-
tions are at liberty to get the work executed 
tbrouah the DDA after making tbe payment 

of tbe cost of constrUction or alternatively 
after gettinl possession of tbe land tbey 
could do the construction tbemselves. It is 
Dot possible at present to indicate tbe time 
by wbich the community balls are like)y to 
be completed. 

Expeadltare incurred 00 MIDlsters' 
relJdeaees 

8032. SHRI SYED SHAHABUDDIN : 
Will the Minister of URBAN DEVELOP-
MENT be pleased to state : 

(a) the expenditure incurred on tbe 
repair, maintenance, addjtion and alteration 
of the official residences of the Members of 
tbe Council of Ministers during 1985-86 
and 1986·87 separately and Minister-wise; 

(b) the names of ex-Ministers stil) 
occupying residences allotted to tbem as 
Ministers as OD 1 April, 1987; and 

(c) the names of Ministers still occupy· 
ing residence allotted to them as Member of 
Parliament as on 1 April, 1987 ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI DALBIR SINGH) : ~a) The informa-
tion IS being collected and will be laid on 
the Table of the Sabba. 

(b) and (c). The information has been 
furnished in Statemenr .. I and Statement .. l1 
respectively. 

Statemeat.1 

NatMJ 01 ex-Minister, Btlll occupying ",ldane" allott,d to th'm a, Mlnlsterl. 
as 0" 1 Ifp,II, 1981 

s. No. Name of M.P. Particulan of residancc 

S/Shri 

t 2 3 

1. Rao Birendra SiDlb S, Janpatb 

2. Voerendra Patil 2. Tuahlak Road 

3. Japnnath Kausbal 1 S. Tuablak Road 

4. P.C.Sotbi ,. Safdarjaoa &oa4 




